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Ty Miniglor of Fioance (Shrl
Morarfl Deml): (a) to (¢c). A com-
plete revised scheme has not been
formulated. A scheme to rationalize
the existing scales of travelling and
daily allowances was, however, con-
sidered towards the end of the year
1958. The proposals involved among
others a reduction in the incidental
expenses for air travel and an
increase in the rates of daily allow-
ance. So far as the jncidentals for
air journeys on tour are concerned,
orders have recently been issued
subjecting the one-fifth of the air fare
given as incidentaly to a celling of
Rs. 30 in respect of each single
journey by air, but consideration of
the other proposals has been deferred
pending the recommendations of the
Pay Commission,
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Camp College, New Delhi

765. Shri Keshava: Will the Minister
©f Education be pleased to state:

« _ (8) whether the Dayal Singh Trust
Society has taken over the Camp
College, New Delhi; and

(b) 1if so, how does it affect. the
Present staff thereof?

The Minister of Education (Dr. K.
L. Shrimali): (a) Yes, Sir

(b) All the whole-time teachers of
the Camp College who were appoint-
€d before the 31st March, 1958 and
Who had not taken up any job else-
Where have been appointed on the
;’M of the Dayal Singh College, New

elht

State Bank of Indis

768. Shri Vajpayee: Will the Minis-
ter of Fimance be pleased to state:

(a) the progress made by the Pilot
Scheme of the State Bank of India to
help the small-scale industries by
Making available co-ordinated credit
facilities; and
(b) whether applications for facili-
ties are first scrutinised by the Bank
before forwarding to the State Gov-
€mments or the Bank diractly offers
@ggistance without consulting the
8ppropriate Governmentsl and other
authorities?

The Minister of Finance (Sint
Moraryl Desal): (a) A statement giv~



231y Written Answers

ing the required information is placed
on the Table of the House. ({See
Appengdix II, annexure No. 34].

(b) The applications for short-term
Toans for working capital purposes
are degly with and disposed off by the
bank without consulting other autho-
rities.

Applications for medium/long-term
advances involving relatively large
amounts are forwarded to State
financial corporations and the State
Governments concerned for disposal

The fAnancial requirements of co-
operative undertakings are referred to
<o-operative banks. \

Vivian Bose Board of Enquiry

167, Shri Mahanty: Will the Mirs-
ter of Finance be pleased to state:

(a) whether 1t 1s a fact that Gov-
ernment have paid the expenses of
the witnesses whom the defendants
wanted to call before the Vivian Bose
Board of Enquiry;

(b) i so, what was the total amount
paid to the witnesses; and

(c) the reasons therefor?

The Minister of Finance (Shei
‘Morarjl Desal): (2) to {c¢) The Gov-
ernment have paxd travelling and
daily allowances 1o the witnesses, who
were summoned to give evidence on
behalf of the defendants before the
Vivian Bose Board of Inquiry because
in the opinion of the Board of Inquiry,
the evidence of the witnesses sum-
moned was material and, therefore,
the Board recommended to the Gov-
ernment payment of the expenses of
the witnesses by the Government as
an exceptional case The recommenda-
tions of the Board were accepted by
the Government The total expend:-
ture on this account amounted 1o
Rs 3200 (approx)

A qriwey e deen wpawmy

AUGUST 13, 1900 Wititen Asawevs

=m8

apeam Wi whegfoe wwb it wy
i f W w6

(%) w1 g & wrefm sl
WY degrr speT T, fevely o ik
wraw sreur s wpe el

(w) afc g, o wg Tve: fiewar
&,

() wm g 2w & fedlt o
weqr W) siifire fagr ) smfy & fad
farefry wgran ¥ §; W

(%) afe g, &t I weurat ¥ AW
w0 § W< F feady w ofe &
e

darfire srpsaan av wteg fores wrd
sar (at gngq wfag) : (%) WK
(&) o, g1 & tens~ye § 5,30
WAt w1 et e R
T

(1) o (9) Ionfar gh-
afedt #t Fronfiray greordedt ¥t wvw
g,of,000 ®HWY ¥ T fed W
W™

Production of Mioerais

769 Shrimatt Iia  Palchoudhurt:
Wil the Minster of Steel, Mines and
Fuel be pleased to state:

(a) whether 1t is a fact that the
production of manganese ore, chro-
mite and gold declined during the
year 1958 as compared to previous
year,

(b) If s0, the detalls of actual pro-
duction of these items; and

{c) the reasons for the decrease in
their output?

The Minister of Mines and Ofl (§he}
K. D. Malaviya): (a) Yes, Sir.

Sen ) (b) The details of actual production
vic. st WY T Wt Wi of these items are as follows:—
T T Mineral Unis 1987 1958
Manganese ore 000 metrIic tONS 1,661 1,253
i i 63,3
Chromite metsic tons 79,803 (Pro vhl“
Gold Kslograms $.573 5,291






